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Vacancies of Teachers earmarked for 
Promotion       and    Recruitment      in 

Kendriya Vidyalayas 

2238. SHRI GURUDAS DAS 
GUPTA: Will the PRIME MINIS- 
TER  be pleased  to   state: 

(a) what are the detaiis of the 
vacancies earmarked for appoint- 
ment through promotion and 
Direct recruitment in respect of 
different categories of teachers of 
the Kendriya Vidyalays for the 
sessions 1988-89, 1989-90 and 
1990-91; 

(b) whether there is any back- 
log in general or reserved catego- 
ries; 

(c) if so, the details there of and 
the reasons there for; and 

(d) what efforts have been/are 
being made in this regard ? 

THE MINISTER OF STATE 
IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT 
(SHRI CHIMANBHAI MEHTA): 
(a) Details are given in Statement I 
(See below) 

(b) and (c) Rules do not provide 
for clearance of backlog in respect 
of general   categories. The details 

of backlog vacancies in respect of 
SC/ST and Physically handicap- 
ped are given in statement II (See 
below) 

(d) A special combined ad- 
vertisement for the reserved cate- 
gory posts of Primary Teachers/ 
Trained Graduate Teachers and 
Miscellaneous       Categories of 

teachers was made in February, 
1989 in the News Papers throughout 
the Country by the Kendriya Vi- 
dyalaya Sangathan (Head-quarters) 
for  filling  up  the  vacancies. 

The candidates found suitable 
by Regional Selection Committees 
have been empanelled and offers 
issued by Regional Offices, except in 
the case of Miscellaneous Category 
of teachers of seven regions where 
recruitment is in hand in the respec- 
tive regional    offices. 

The posts of Post Graduate 
Teachers for reserved categories 
have been re-advertised in Decem- 
ber, 1989, as all the vacancies could 
not be filled up in the first attempt. 

The Regional Offices have been 
asked to report the position of vacan- 
cies for Primary Teachers and 
Trained Graduate Teachers to 
enable the Kendriya Vidyalaya 
Sangathan to readvertise these 
reserved  vacancies also. 

Statement-I 
Details of vacancies earmarked for appointment through promotion and direct recruitment in 

respect of different categories of teachers in Kendriya Vidyalayas for the sessions 1988-89, 1989-90 
and 1990-91  

Category  1988-89 1989-90                        1990-91 

 Direct 
Quota 

Promotion Direct 
Quota        Quota 

Promotion Direct   Promotion 
Quota        Quota        Quota 

PGTs. 
TGTs. 
PRTs. 
Headmaster 
Music Teacher 
SUPW (EG&E) 
Librarian 

  
 

367 
697 
567 
** 
157 
212
100 

184 
349 
 
66 
 
 
• 

514 
641 
955 
 
54 
139 
61 

257   Vacancies in respec* 
ofdifferent categories 
321   of teachers arc being 
worked out. 
 
50 
 
 
 

NOTE: - * 
** 

Rules provide only for direct recruitment. 
Rules provide only for departmental promotion. 
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 Statement-II 
Details of backlog vacancies of reserved category of teachers 

(i) Post No. of backlog vacancies 

 Schedubd         Scheduled        Physically       Vacancies Castes           
Tribes              Handicapped    as on 

PGTs................................................ 168                  125   Not applicable 1-12-89 

TGTs 169                  165                    14   1-5-90 

PRTs................................................ 161                  191                    09   1-5-90 

Music Teacher SUPW (EG&E) 
Librarian 

Recruitment is made by Regional Offices of Kendriya Vidyakya 
Sangathan. The Recruitment of Music Teachers, SUPW (EG&E) 
and Librarian for 1989-90 is in hand at some of our Regional 
Offices. After completion of these recruitments details of exact 
backlog vacancy position will be available. 

(ii)   Duo to non-availability of suitable candidates it has not been possible to clear the backlog vacancies of 
reserved categories of teachers. 

Convention on the Eighth Five   Year Plan 

2239. SHRI GURUDAS DAS GUPTA: 
Will the PRIME MINISTER     be pleased to 
state: 

(a) whether the   Planning Com. mission 
had organised a Conven tion on 'Eighth Five 
Year Plan and construction Industry'  recently; 

(b) if so, who were the invitees to this 
Convention and what was the criteria   adopted 
for invitation; 

(c) whether it is a fact that the 
representatives of the National Campaign 
Committee for Central Legislation on 
Construction labour who had drafted a compre-
hensive legislation on construction workers 
were not invited to the said Convention; and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE 
IN THE MINISTRY OF PLAN 
NING AND THE MINISTER OF 
STATE IN THE MINISTRY OF 
PROGRAMME IMPLEMEN- 
TATION   (SHRI   BHAGEY GO-
BARDHAN): (a) A National Con- 

ference on Construction in the Eighth Five 
Year Plan was organised by the National 
Institute of Construction Management and 
Research (NICMAR), Bombay in collaboration 
with the Planning Commission on 7th and 8th 
May, 1990. 

(b) Participation in this Conference was by 
Organisations. Government
 Department/Undertakings, Construction 
Companies, Consultants, Manufacturers of 
construction equipments and materials and other 
organisations interested in the construction in-
dustry were invited to participate. Participation fee 
of Rs. 1000/- was levied on every participating 
company/organisation against which they 
could send two delegates and for each 
additional delegate a fee of Rs. 500/- was to 
be  paid. 

(c) The invitations were issued by the 
NICMAR. Mrs Geeta, Joint Secretary, Tamil 
Nadu State Construction Workers Union and 
Secretary of the National Campaign Committee 
for Central Legislation on Construction Labour, 
accompanied by Shri    Subhas Bhat- 


